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ATTENDENCE.CUM-ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAM LAW TRIBUNAL ON 07,12.2017

NAME OF THE PARTIES: Nuvoco Vistas Corporation Ltd.

Classic RMC & Aggregates India P!,t. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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ORDER

CP No. 14s7lI&BP/NCLT/MB/MAH/2017

For the Petitioner's Counsel has stated that the petitioner is open for

settlement, at her request, list this matter on17.07.2077, lor reporthg settlement, if
any.
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Member (Judiciat)


